2 Papers laid on [RAJYA SABHA] the Table

(c) Statements giving reasons for the delay in laying the papers mentioned
at (i) (a) and (b) above.
[Placed in Library. See No. L.T. 4525/16/16]
II. Financial Estimates and Performance Budget of the Employees’ State Insurance
Corporation (ESIC), New Delhi, for the year 2016-17.
[Placed in Library. See No. L.T. 4524/16/16]

Outcome Budget (2016-17) in respect of the Ministry of Youth Affairs and Sports

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI SARBANANDA SONOWAL): Sir, I lay on the Table, a copy (in
English and Hindi) of the Outcome Budget for the year 2016-17, in respect of the
Ministry of Youth Affairs and Sports.

[Placed in Library. See No. L.T. 4535/16/16]

I. Notifications of the Ministry of Commerce and Industry

II. Report and Accounts (2014-15) of the Gem and Jewellery Export Promotion

Council, Mumbai and related papers

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): Sir, I lay on the Table—

I. A copy each (in English and Hindi) of the following Notifications of
the Ministry of Commerce and Industry (Department of Industrial Policy
and Promotion), under sub-section (2H) of Section 29 B of the Industries

(Development and Regulation) Act, 1951:—

(1) S.0. 150 (E), dated the 18th January, 2016, amending Notification No.
S.0. 2877 (E), dated the 10th November, 2014, to insert certain entry
in the original Notification.

[Placed in Library. See No. L.T. 4527/16/16]

(2) S.O. 447 (E), dated the 11th February, 2016, publishing the Newsprint
Control (Amendment) Order, 2016.

[Placed in Library. See No. L.T. 4526/16/16]

II. A copy each (in English and Hindi) of the following papers:—

(a) Forty-ninth Annual Report and Accounts of the Gem and Jewellery
Export Promotion Council (GJEPC), Mumbai, for the year 2014-15,
together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Council.

(c) Statement giving reasons for the delay in laying the papers mentioned
at (a) above. [Placed in Library. See No. L.T. 4604/16/16]



